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Hon ',Die Mr. Justice R,R,K, Trivedi, V.C. 

Hon Ible Mr. S. Dayal, A.M. 

We have heard Sri Pankaj Srivastava holding 

brief of SRiSA Sri Satish Chaturvedi for the applicant 

and Sri. .Am it Sthalekar learned counsel for the Opposite 

parties. 
Misc. App. 112/99 has been filed to dismiss 

the O.A. 	as withdrawn. Accordingly the O.A. is 

dismissed as withdrawn. No orler as to costs. 

V .C . 

  


